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OFFICE ORDER 
 

NGT/PB/87/Admn/2014/633 (AD)                                       Dated : 23rd May, 2020 

 

Sub :    Instructions to staff in view of one corona positive case in NGT-reg. 

 

 As one corona positive case at NGT workplace has come to light, the NGT has followed the 

extant protocols.  The district health authorities have sanitized the NGT premises.  Based on the inputs 

given by the staff members, high-risk exposure contacts have been identified and their names and 

other details have been forwarded to the concerned authorities.  Those high-risk exposure contacts 

have been asked to quarantine themselves for 14 days. 

 In the meanwhile, the staff members who fall under low-risk exposure contacts, are directed to 

follow all necessary protocols, including the guidelines issued by Directorate General of Health 

Services, Ministry of Health and Family Welfare, Govt. of India dated 18.05.2020.  They shall closely 

monitor their health for 14 days and shall inform the authorities as per the protocol.   

 It is again impressed that the entire staff scrupulously follows all the guidelines issued by the 

Government from time to time, and strictly abides by the preventive measures required to be followed 

at workplace.  Any laxity or negligence on the part of any staff member shall be detrimental to his/her 

health and might pose health risk to entire work force.  All preventive measures like wearing of face-

masks, washing/sanitization of hands and maintaining social distancing be followed strictly.  

 This issues with approval of the Competent Authority. 

  

Sd/- x x x x  

(Ashu Garg) 

Registrar General 

 

Copy to: 

1. PPS to Hon'ble Chairperson, NGT 

2. PS to all Hon’ble Judicial and Hon’ble Expert Members 

3. PA to Registrar General, NGT (PB) 

4. Ld. Deputy Registrars (PB) and Ld. Assistant Registrar (PB) 

5. All section heads, NGT(PB) for bringing the above directions to the notice of all staff members 

working under them. 

6. The Ld. Secretary, Ministry of Environment, Forest and Climate Change 

7. The Ld. President/Ld. Vice President/Ld. Secretary, NGT Bar Association 

8. NGT website 

9. Guard file. 

 


